GOVERNMENT OF ODISHA
HEALTH & FAMILY WELFARE DEPARTMENT
Fekeokk
NOTIFICATION
No.I-Med-XxIA-02/2013___|6 829 /H, Datedthe (Y. ([ 015

The last date of joining of adhoc doctors issued vide this Department Notification
No0.12045/H, dt15.04.2013 is further extended till 30.06.2013.
All others terms and conditions of the above mentioned notification remains unaltered.

By order of Governor

N

era)
Additional Secretary to Government

No._1b 82Y /H., Dated the oM. 06. 012

Copy forwarded for information and necessary action to the:
i. AG (A&E), Odisha, Bhubaneswar.
ii. All Directors of H&FW Department, Odisha, Bhubaneswar.

iii. Home Department/ LG, Prisons / Vice Chancellor, Utkal University, Vanivihar,
Bhubaneswar. -

iv. Commissioner of Police, Commissionerate, BBSR & Cuttack, Odisha/S.P., Kandhamal.

v. All Collectors:

vi. Secretary, OPSC, Cuttack.

vii. Principal, Dr. Abhina Chandra Homeopathic Medical College & Hospital, BBSR.

viii. All CDMOs/ All CMOs concerned CDMOs are requested to relieve the M.Os. under
order of modification vide Notification No.12046/H, dt.15.04.2013 immediately
so as to enable them to join at their new place of posting under intimation to this
Deptt. as well as to DHS(0).

ix. PS to Chief Minister, Odisha/ PS to Minister, H&FW, Odisha/ PS to Chief Secretary,

Odisha/ PS to Principal Secretary, H&FW Deptt.
x. Doctors concerned.
xi. MS-I Section/MS-II Section (Guard File) 5 (five) copies.

M&emment

No. 6 %3\5_/&, Dated the DU\ Y ~.§\O'.H‘I

Head of Portal Group, IT Centre, Secretariat for information with a request to post this
Notification in the website http://www.orissa.gov.in/health portal/indexhtml for general

information. =
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Additional Sec 5 f_lry tp.Government

No. 1GR3k /H, Datedthe  OU. Of. g 514

Copy forwarded to the Team Leader, SHRMU, O/o. DHS(O) for information and with a
request to furnish the list of ad-hoc doctors joined in various districts to the undersigned within

10 days of their joining. .
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